
      

     

  

             

   
 

             
     

      
     
       

     

      

   
   

         

 

          
        

    

            

       

          

           

      

         

         



      

           

       

         

        

            

          

           

            

         

          

         

           

         

      

           

         

          

              

          

          

       

            

          

           

        

         

       



NATIONAL COMPANY LAW TRIBUNAL, MUMBAI BENCH, MUMBAI

change its first Financial Year as starting from LSth March, 201,6 to 3L't

Decemb er, 20-/-.6 and subsequent Financial Years from L't ]anuary of every

year and closing on 3L't December of the year and for the years to come.

6. Accordingly, this Company Petitioner is allowed.

(B.S.V. KUMAR)
Member (Judicial)
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